REGIONAL OFFICE, M.P. POLLUTION CONTROL BOARD,
|7, Bharatpuri, Ujjain, Telephone Office 0734-2510984
E-Mail romppeb_ujiainf@yahoo.co.in

No.S FE /R.O IMPPCB/Steno/2019 Ujjain, date 21/06/2019
To,

The Registrar
Hon'ble National Green Tribunal,
Mew Delhi

Sub:- Inspection report of NGT Original Application No. 854/2018 Umesh Nex V/s State of

M.P. Reg,

Ref - Hon'ble Mational Green Tribunal direction dated 19.12.2018
<00 —
Resp. Sir,

The under signed has been appointed as OIC by Madhya Pradesh Pollution Control
Board by order no.697 dated 30.05.2019 in NGT case No, 854/2018, respectfully submits as
under :-

l. That, on the last date of hearing i.e., 19.12.2018, the Hon'ble National Green Tribunal
was pleased to give the following directions :-

“Allegation in this letter. which has been treated as an application, is that Amrit
Refinery is discharging untreated effluents in a water pond at Mandsaur, Madhya Pradesh
and also affecting the air quality.

Let the Madhya Pradesh Pollution Control Board (MPPCB} furnish a report on
factual aspects to this Tribunal within one month from the date of receipt of copy of this
order by E-mail at ngt.filing@gmail.com™.

-2

That, in pursuance of the orders of the Hon'ble Tribunal dated 19.12.2018, an inspection
has carried out by the officials of Madhya Pradesh Pollution Control Board on
22.05.2019. The ofTicers who conducted the inspection and monitoring have been
mentioned in the Report, which has been annexed here in with this reply.

)

( P. K. TRIVEDI )

Enclosed as above Officer in Charge &
Regional Officer.



Copy to :-

(1) Shri Sanyat Lodha Advocate, C-9 Lower Ground Floor, Jangpura Extension, New Delhi
for information and necessary action please.

(2) Legal Officer. M.P. Pollution Control Board, Bhopal for information in reference to
your letter no. 697 dated 30.05.2019
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FORM-X

REPORT BY THE STATE BOARD ANALYST

(see Rule-31)

Report No. 113/19
Dated the 23 day of May 2019

I hereby certify that I (I) R. D. Wagh, Junior Scientist, State Board Analyst duly appointed under section
(3) of section 53 of the Water (Prevention and control of pollution) Act-1974 (6 of 1974) received on the
(I) 23" day of May 2019. From (III) Shri Devendra Solanki, Chemist, M.P. Pollution Control Board,
Ujjain a sample of M/s Amrit Refiped Pvt. Ltd. , Mhow — Neemuch Road, Mandsaur (M.P.) , Factory

Effluent at Qutlet for analysis. The sample was in a condition fit for analysis reported below.

I further certify that I have analysed the aforementioned sample on (IV) 23" day of May 2019

and declare the result of the analysis to be as follows:-

SAMPLE OF: - M/s Amrit Refined Pvt. Ltd. , Mhow — Neemuch Road, Mandsaur (M.P.)

Factory Effluent at Outlet.
Characteristic Units Results
Colour Pt. Co. Scale | Turbid
Odour - Unpleasant
pH pH unit 7.12
Total Solid mg/l 2446
Suspended Solid mg/] 128
Total Dissolve solid | mg/l 2318
Chloride(as CI) mg/l 359.8
coD mg/l 290
BOD(3 day at27°% | mg/l 70
Oil & Grease mg/l 14

(V) Standard methods for the examination of water & waste water 22" edition &
IS 3025 (Part 44) : 1993, (3 Day BOD Test)
The Condition of the seals. Fastening and container on receipt was as follows:-

Sample received in sealed condition,
Signed this 31" day of May 2018.

ADDRESS:
R. D. Wagh,
Junior Scientist,
Regional Laboratory
M.P. Pollution Control Board
17, Bharatpuri Ujjain

F}’w\

Signature

R. D. Wagh, Junior Scientist
STATE BOARD ANALYST
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P—— REGIONAL LABORATORY
o ——— M. P. POLLUTION CONTROL BOARD
== 17, BHARAT PURI, UJJAIN
N\ Phone -0734-2510984 FAX-0734-2510984
E-mail- rimppcbujjain@gmail.com
R.NO. 11/19
Name of Place 2 Gandhi Nagar Colony , Mandsaur near Amrit

Refined Pvt. Ltd. Mandsaur (M.P.)

Date of Monitoring : 23-05-2019

Monitoring done by : Shri R. D. Wagh, Jr. Scientist, Shri Devendra
Solanki, Chemist & Shri M.L. Pathak, Lab Asst.

Reference : As per R.O. Instruction regarding NGT Complaint
AMBIENT AIR MONITORING
' S.NO. [ Characteristics Unit - Result
.| RSPM (PMy) pg/m3 84.5
2- Sulphur Dioxide (SO,) pg/m3 7.5
3 Nitrogen Dioxide (NO,) ng/m3 9.2
Remark. [ Parameter exceeding prescribed limit.

"t;. ?’j\ ‘ 7 \

Chemist/Jr. Scientist Scientist Senior S'f:ﬁﬁﬁﬁc Officer
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